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CP No.4/2016

Shri Subham Agarwal for the petitioner company. The present company
petition is filed as 27 gtage motion petition seeking for approval and sanction
of the proposed company scheme of arrangement among the applicants
company, which 1s annexed as Annexure-1 to the present COmpary
application. The order in detail in respect of the present company application
is recorded separately.

The present petition 1s allowed in terms of the relief sought for in its
prayer clause as stated in Para WA & B.

Further the applicant company to bear a cost of Rs. 25,000/- to the
Central Govt. through the office of the Regional Director/ ROC for filing of
the Company scheme/ sanctioned and approved by this court.

Such cost to be paid within four weeks from receipt of the copy of the
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Date: 16.08.2017 Shri H.P. Chaturvedi tWiember (Judicial)

Typed by
P.K.Jyou



